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Report of Committee OB the Working of 
Co-operaUns 

4846. SHRI DHANDAPANI: 

SHRI N. R. LASKAR: 
SHRI SAMINATHAN: 

SHRI GHENGALRAYA 
NAIDU: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 
(a) whether it is a fact that a six-

member Committee under the chairman-
ship of Shri S. K. Dey was appointed 
by Gover:J.ment to see the working of 
co-operatives in India; 
(b) if so whether Government have 

examined the report; 
(c) how many recommendations have 

been accepted; and 
(d) the steps taken to implement 

them? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI D. ~  (a) No such com-
mittee was appointed by the Govern-
ment of India. 
(b) to (d). Do not arise. 

Tnctors Alloted to J & K State and 
sold in Punjab in Black Market 

4847.  SHRJ DHANDAPANI: 
SHRI N. R. LASKAR: 
SHRI SAMINA THAN: 
SHRJ CHENGALRAYA 
NAIDU: 

DR. SUSHILA NAYAR: 
SHRI S. M. KRISHNA: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 
(a) whether it is a fact that tractors 

allotted by the Union Government to 
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Jammu and Kashmir State. have been 
sold in the black market in Punjab; 

(b) if so, whether Government have 
enquired into the allegations; and 

(c) what action has been taken 
,against the persons held rcsponsible? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
No such comp'laint has come to the 
notice of Government. 

(h) and (c). Do not anse. 

Code of Conduct for Broadcast by State 
Authorities 

4848. SHRI DHANDAPANI: 

SHRI N. R. LASKAR: 

'SHRI CHENGALRAYA 
NAIDU: 

SHRI RABI RAY: 

SHRI N. SHIVAPPA: 

SHRI DEVEN SEN: 

Will the Minister of INFORMA-
TION AND BROADCASTING AND 
COMMUNICATIONS be pleased to 
state: 

(a) whether it is a fact that Govern-
ment have agreed and approved of a 
code of conduct, governing relations 
between the Centre and the State autho-
rities; 

(b) if so, whether Governments too 
have approved of this scheme; and 

(c) the main features of this code of 
conduct? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING AND IN 
THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI I. K. GUJRAL): (a) 
No. Sir. However. a Code of Conduct 
governing broadcasts over All India 
RadIo has been drawn up in consulta-
tion with the States. 

(h) and (cl. The Code secks to re-
gulate the standard of broadcasts by 
individuals over All India Radio as also 
the procedure to he followed in resolv-
ing disputes as to its interpretation. 

Agreement under World Food Program-
me to Augment supply of Processed 

Milk in Four Cities 

4849. SHRI DHANDAPANI: 

SHRI N. R. LASKAR: 

SHRI SAMINA THAN: 

SHRI CHENGALRAYA 
NAIDU: 

SHRI RAGHUBIR SINGH 
SHASTRI: 

Will the Minister of FOOD AND 
AGRICULruRE be pleased to state: 

(a) whether it is a fact that Union 
Government have signed an agreement 
with the World Food Programme Exe-
cutive Director for a $56 million dairy 
project for augmenting the supply of 
processed milk in four cities in India; 

(b) if so, the mai:) features of this 
agreement; and 

(c) how far the project will ~  

the milk supply in the four cities? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNA SAHIB SHINDE): (a) 
Yes. 

(b) In response to a project request 
made by India, the World Food Pro-
gramme authorities have agreed to sup-
ply, free of cost, during ~ next five 
years, in a phased programme, 1,26,000 
tonnes of skimmed milk powder and 
42,000 tonnes of butter oil at the inter-
national valuatio:t of about Rs. 42 
crores. These commodities, when re-
combined into liquid milk, will generate 
funds worth about Rs. 95.40 crores. 
These generated funds will be utilised 
f or expanding the milk processing faci-
lities of the four Public Sector dairies 
in Bombay, Calcutta, Delhi and Madras 
and for increasing the milk production 
a:td procurement in the rural milk shed 
areas of the four metropolitan cities lo-
cated in ten States of Andhra Pradesh, 
Bihar. Gujarat. Haryana, Maharashtra, 
Punjab, Rajasthan, Tamil Nadu. Uttar 
Pradesh and West Bengal and Union 
Territory of Delhi. which will be done 
through improved hreeding, feeding and 
management of milch a:timals. As a 
result the indigenous production of r:n!lk 
in the milk-shed areas of these clites 
will be stepped up so that by the time 
the supply of imported skimni'ed milk 




